Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT
FROM 21-08-2023 TO 25-08-2023

|'S.NO. [APPEAL NO. FINAL ORDER DATE OF ORDER DATE ON
| NO./MISC ORDER NO. | RECEIVED FROM | WHICH ORDER
i ' |IHEPSTO HON'BLE| ~ SENTFOR .
.\ PRESIDENT DISPATCH
| MEMBERS
B FINAL ORDER NO.
1 8T/52935/2016 & ST/53001 & | F.0/51028-51030/2023 11-08-2023 23-08-2023
53022/2018
2 ST/249/2016 & F.O/51044-51045/2023 18-08-2023 23-08-2023
ST/50331/2016
’*\_7 ’ ST/51136/2017 & F.0/51046-51050/2023 18-08-2023 23-08-2023
! i ST/51681/2019 &
| $T/50372/2021857/50743/
J 2021 & ST/52384/2018
| 4 C/52746/2019 F.0/51051/2023 17-08-2023 23.08-2023
5 ] ST/50247/2017 F.0/51053/2023 17-08-2023 23-08-2023
{ 6 | ST/51893/2018 F.0/51054/2023 17-08-2023 23-08-2023
7] ST/50148/2019 | F.O/51055/2023 17-08-2023 23-08-2023
|8 ST/51392/2017 | F.0/51056/2023 17-08-2023 23-08-2023
g ] ST/50254/2017 | F.0/51057/2023 17-08-2023 23-08-2023
10 | S7/53128/2016 | F.0/51058/2023 17-08-2023 23-08-2023
11| C/51840/2014 | F.0I51059/2023 21-08-2023 25-08-2023
12 | C/52362/2019 | F.O/51060/2023 17-08-2023 23-08-2023
13 | S7/53520/2015 I F.o/51062/2023 18-08-2023 23.08-2023
14 S7/50154/2018 | F.0/51063/2023 18-08-2023 23.08-2023
15 ST/50310/2021 | F.OI51069/2023 21-08-2023 23-08-2023
16 ST/51648/2018 | F.OI51070/2023 21-08-2023 23-08-2023
17 ST/51649/2018 F.0/51071/2023 21-08-2023 23-08-2023
18 | ST/51650/2018 F.0/51072/2023 21-08-2023 23-08-2023
19 | ST/51651/2018 . F.0/51073/2023 21-08-2023 23-08-2023
20 | ST/50284/2017 F.0/51074/2023 21-08-2023 23-08-2023
21| ST/51652/2018 F.0/51075/2023 21-08-2023 23-08-2023
22 | ST/51655/2018 F.0/51076/2023 21-08-2023 23-08-2023
23 | ST/51689/2018 F.0/51077/2023 21-08-2023 23-08-2023
24 ] S7/51690/2018 F.O/51078/2023 21-08-2023 23-08-2023
25 ST/51691/2018 F.Q/51079/2023 21-08-2023 23-08-2023
26 | ST/51692/2018 | F.0/51080/2023 21-08-2023 23-08-2023
27 | ST/51693/2018 | F.0/51081/2023 21-08-2023 23-08-2023
28 | ST/51694/2018 | F.0/51082/2023 21-08-2023 23-08-2023
29~ ] ST/51695/2018 | F.0i51083/2023 21-08-2023 23-08-2023
30 ! ST1/51696/2018 F.0/51084/2023 21-08-2023 23-08-2023
31 | $T1/51985/2018 F.0/51085/2023 21-08-2023 23-08-2023
32 | ST/51986/2018 F.0/51086/2023 21-08-2023 23-08-2023
33 | ST/51952/2018 F.O/61087/2023 21-08-2023 23-08-2023
34 | ST/51787/2022 | F.0/51088/2023 21-08-2023 23-08-2023
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| MISC ORDER
1 | ST/51374/2017 1.0/18/2023 17-08-2023 23-08-2023
2 | ST/52613/2019 M.0/50240/2023 17-08-2023 23-08-2023
3] ST/52614/2019 | M.0/50241/2023 17-08-2023 23-08-2023
4 [ S5T/50348/2021 I M.0/50242/2023 17-08-2023 23-08-2023
5 | C/50049/2023 | ™.0/50243/2023 22-08-2023 25-08-2023
6 | ST/50468/2017 | M.0/50244/2023 17-08-2023 23-08-2023
7 | ST/53021/2018 M.0/50245/2023 17-08-2023 23-08-2023
8 | ST/52586/2019 M.0/50246/2023 17-08-2023 23-08-2023
9 C/50054/2023 M.0/50247/2023 17-08-2023 23-08-2023
10 C/52524 & §1733 & M.0/50248-50250/2023 18-08-2023 23-08-2023
51758/2023
11 C/51457/2022 M.0/50251/2023 18-08-2023 23-08-2023
12 C/51482/2022 M.0/50252/2023 18-08-2023 23-08-2023
13 C/52216/202 M.0/50253/2023 18-08-2023 23-08-2023
14 C/538/2007 M.0/50257/2023 18-08-2023 23-08-2023
15 C/52281/2019 | M.O/50262/2023 18-08-2023 23-08-2023
18 AD/53194/2023 | M.O/50268/2023 21-08-2023 23-08-2023
17 AD/53193/2023 | M.0/50269/2023 21-08-2023 23-08-2023
18 | AD/53192/2023 [ M.0/50270/2023 21-08-2023 23-08-2023
19 ] ADI53202/2023 | M.O/50271/2023 21-08-2023 23-08-2023
20 | AD/53201/2023 | M.0/50272/2023 21-08-2023 23-08-2023
21 ] AD/53200/2023 | __M.0/50273/2023 21-08-2023 23.08-2023
22| AD/53199/2023 | M.O/50274/2023 21-08-2023 23-08-2023
23 | AD/53198/2023 | M.O/50275/2023 21-08-2023 23-08-2023
24 | ADI53197/2023 | M.0/50276/2023 21-08-2023 23-08-2023
25 | AD/53196/2023 |___M.O/50277/2023 21-08-2023 23-08-2023
26 | AD/53195/2023 3 M.0/50278/2023 21-08-2023 23-08-2023
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upioaded in PDF format on the CESTAT website immediatel
Thus ail the interested parties and other information seekers

DEPUTY REGISTRAR

lv after signature of the Hon’ble members on the same day for the parties and public at large,
under R.T.I Act may download these orders from CESTAT website.



